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(a) wbether Government propose to 
imporl additional quantum of cokin8 coal 
throUlb Visathapatnam. Baldia and 
Paradip ports; 

(1;) if'.o. wbat steps are initiated by 
hi. Miiiistry to clear stockpiling of impor-
ted ccjkina coal at these parts at prescnt; 

(c) whether additional quantum of 
idaports will be routed through other 
ports io the country ; a'nd 

(d) the details of the proposal in this 
relard? 

THB MINISTER OF TRANSPORT 
(SHS[ BANSI LAL) : CaJ Yes, Sir. 

(b) The question of clearing of the 
imported coking coal from theses. ports 
baa been discussed witb the chief execu .. 
tifts of the ports, the Steel Authori ty of 
lodia Ltd. and the RaHways. It was decid-
ed that a11 tbe concerned aaeocies would 
a..b' .11 effort. to clear stocks of import. 
ed cotiDl coal and ensure its quick hand· 
liliaanel movement. 

(c) It j& proposed to import some 
Claantitic! through Madras Port. 

(d) It has been decided that at pre-
leot tbe rollo.ing quantities of imported 
cokinl coal would be bandIed every month 
at the following ports :-

1. Vim. 1,30,000 tonnes 

2. Haldia 60,000 tODnes 

3. Madrat 10,000 tonnes (with op-
tion to go upto 
30.000 toones). 

4. Paradip SO,OOO tonnes. 
-------

Total: 2,50.000 tonnes. 
---------

MOdel Uaiyer.ity Ad 

"193. SHItI S.M. BHATTAM: WiJl 
the Mi1ri.t~r of HUMAN RESOURCE 
DEVELOPMENT be pleased to sta te : 

(a) wbetber Government intend to 
introduce a Model Uoiveraity~, aa re· 
qoIDIDCDClcd by OajeDdrapdtar Committee; 

(b) tbe recommendatioDs of tile Uni. 
versity Grants ComminiCJ1D in this ..... rd; 
and 

Cc) wbether Govtfomeat inte'" to 
ensure teacbers' majority in the elected 
University bodies? 

THE MINISTER OF STATB IN THE 
DEPARTMENTS OF EDUCATION AMD 
CULTURB (SHRIMATI SUSBILA 
ROHATGI): (a) 'and (b) The GajeDd-
ragadkar Committee had made •• veraS 
recommend. tions on the board priDCiptIi 
tbat should be followed in the structure 
of the Universities. tbe pattern of their 
organisa1ioD, the composition of varlou. 
bodies and the manner of apJtOilJtttJeDt, 
and power and function. of ~arious 

officers. The report which wal lubmitted 
in 1971 was accepted b, the Uaivenity 
Grants Commission and the CeDtral 
Government. It was also forwatded td'_ 
State Governments for keepiD' th. r.-
commendations in view wbile fiaminl 
University legislations. The Cea tra I 
Government have at present no prop .... 
to formulate a Model Act on the bali. or 
these recommendations. 

(c) Does not arise. 

Construction of bridle 0. Dirok ., .. , 

4794. SHRI WANGPHA LOWAMG : Will 
the Minister of TRANSPORT be pleas.d 
to state: 

(a) whether it is a fact that Maraheti-
ra-Deomali road c\)nnectin, Aaaam-Aruaa-
chal Pradesh was constructed under tla. 
scheme of Nostb Eastern Couacil.ix year. 
back but still the road remai.. cut-oft' 
durin, monsoon as a amall bridp .0 
Dirok river bas not yet been COftltrucNd: 

(b) if 10. the reasons for the co_truc-
tion of the bridle beina kept pendin, lor 
so many years; 

(c) when tbe construction" th. 
bridge is proposed to be s.arted ? 

THE MINISTI!R OF TRANSPORT 
(SHRI BANSI LAL) : (a) &, (b) ..... 
State lload the constructioD of ,be road 
and tbe bridae in questioa ia abe ........ 
bilH1 of tbe State Governments. Bowner, 
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it is reported that the Marperita·oDeomali 
ROltd cooneCling A~sam-Aruo.cha] Pradesh 
was constructed under NEC Scheme during 

01983.84 and the construction of proposed 
bridge over river Dirok: connecting Assam-
Arunachal Pradesh was kept pending since 
the detailed Sub-Soil Investigation etc. 
were not carried out. 

(C) The Sub.Soil Investigation for the 
proposed bridge over Dirok river has since 
been sanctioned. As soon as the sub· 
soil investigation is over and estimates 
framed. construction of the bridge will be 
taken up by the Assam Government. 

37th Indiao Pharmaceutical Coogress io 
December, 1985 

4795. SHRI KRUPASINDHU BHOI : 
Will tbe Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

<a) whether 37th Indian Pharmaceuti· 
cal Congress will be held at New Delhi in 
December. 1985; 

(b) wbether Government officials 
associated with this Congress celebration 
have obtained necessary permission from 
tbe Government; and 

(c) jf so, the details thereof and if 
not, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) : (a) Yes, 
from 26.28 December, 1985. 

(b) & (C) Government officials are not 
Dormally required to obtain permission for 
participation in National Confert,nces on 
subjects relating to their specialisation. 
The period of absence is regulated in 
accor4a.ncc with the auidelines on the 
!ubject. 

Loss to Railways due to Hood in Southern 
States 

4796. SHRI DHAR.AM PAL SINGH 
MALIK : wfll the Minister of TRANS-
PORT be pleased to state : 

(a> wbether Railways suffered huge 
JOI' due to the recent unprecedented floods 
io tile Sowbe.rn States durill8 November. I"'; 

(b) if so. OttilWtted Joss to tlae 
Railways; aDd 

(C) how rar it bas affected the s~ 
rUDning of trains from North to Soutb '1 

THE MINISTBR OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : <a> Yea, Sir. 

(b) The Rai Iway suffered a J~s of 
approximately Rs. 8.62 erores on account 
of damage to track, bridps, eltetrical 
equipment, ,ignaJjing gear and other 
structures. Rs. 3.09 crores Joss in can-
inp resulted from the di8ru~tion to train 
services. 

(c) On tbe North-South (Qelhi. 
Madras) route. 17/18 Ma4ras-J~DlU Tawi 
Janata Express was partially or fully 
cancelled in November, 1985 OB tbis 
account. 

Loss to Railways in Kerala duria. receat 
Rail Roko Agitatien 

4791. SHRI DHARAM PAL SINGH 
MALIK: Will tbe Minister of TRANS-
PORT be pleased to state: 

<a> estimated loss to the Indian 
Railways during the recent RaiJ Roto 
Agitation in tbe State of KeraJa; 

(b) whether it is a fact tbat taere was 
no proper security force to avoid such 
loss; and 

(C) steps taken by Government to 
avoid such loss in future? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHIt I 
MADHAVRAO SCINDIA): (.) Due to 
the RaiJ Roko Agitation on J8.J1.19$5 in 
tbe State of Kerala, the Ratlways suffered 
a direct loss of less tban R-;. 1500/-. 

(b) No, Sir. 

(c) Adequate arrangemeDts to main. 
tain law aDd order and to ~< toss! 
damaae to ra.j I way p~operty wer.e made 
both by State Poli~e aDd l\aj)wa'o~ot~. 
,ion for~e. Vuloct.bl~ ~ti~OS,~" 




